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The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): As Shri Kamath mention-
ed we have decided that the Defence
Minister would be making statements
@z frequent'y as possible, and when-
ever there is any new development,
he will certainly come to the House
and make a statement, but I would
appeal to you that when such state-
ments are made, they should not be-
come a matter of such cross-examina-
tions, questions and counter-questions.
After all, if that is going lo be
the case, I am sorry we will have to
revise our opinion, We will be mak-
ing factua] statements. After all, we
are making statements on matters
which are so delicate at the present
moment, and if the hon. Members
start putting questions afler gquestions,
polley questions, how many times are
we going to repeat that and tell the
House about it?

Shri 5, M. Ranerjee: On a point of
order,

Mr. Speaker: Bill to be introduced.
1 am not Roing to allow anything.
The previous business is  finished.
There is no point of order,

R—

INDIAN WORKS OF DEFENCE
(AMENDMENT) BILL®*

‘The Minister of Defence (Shrl ¥. B.
Chavan): T beg to move for leave to
introduce g Bill further to amend the
Indian Works of Defence Act, 1823.

Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill further to amend the
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Indian Works of Defence Act,
1923.". )

The motion wag adopted.

Shri Y. B. Chavan;
Bill.

1 introduce the

Mr, Speaker: We now take up the
Motion of No-Confidence.
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